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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... /2012
CC 13271/ 2012

(From the judgenent and order dated 09/08/2011 in CMAP No. 33452/ 2008,
The H GH COURT OF JUDI CATURE AT ALLAHABAD)

CH EF COM , CEN. EX. &CUST., LUCK. &ORS. Petitioner(s)
VERSUS

PRABHAT SI NGH Respondent ( s)

WTH I.A 1

(Wth appln(s) for c/delay in filing SLP)

Date: 27/08/2012 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR

N. Annapoor ani, Adv.
Nakul Dewan, Adv.

Anna, Adv.

Arvi nd Kumar Sharnmm, Adv.

For Petitioner(s)

SESE

=

Atul Kumar, Adv.
Naveen Kr. Verma, Adv.
S. K. Ver ma, Adv.

For Respondent (s)

==

UPON hearing counsel the Court made the follow ng
ORDER

Del ay condoned.

| ssue noti ce.

There shall be stay, in the neanwhile.

| ( DEEPAK MANSUKHANI ) | (MS. NEQ)
| Court Master Court Master

of



